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On behalf of the Commiaee on Private Memben' Bills and R.eaolutiON, I, having 
been authoriled by the c.omm.iuec pretent on theif behalf, thia their Fiftieth llepwt. 

2. The c.ommittee met on the 17th Novemhcr, 1964 for daaification and allocation 
of time for dilCUUion of the following Billa:-

(l) The Film Induttry Worken Bill. 1964 by Sbrimati Maillaoona Sult.an. 
(2) The Constitution (Amendment) Bill, 1964 (lnier'* o/ new aniclt ~) 

by Shri Hari Viahnu K.amath. 
(S) The R.epresentatioo of the People (Amendment) Bill, 1964 (Jfmendm~t 

of l«tion 144) by Shri Harl Viahnu K.amath. 

Clasificati<m and alloallion of time to Bills 

J. The Memben conc:erned had been invited to present before the Committee their 1 
views on their Bills but none of them attended the sitting. 

4. After CODlidering all upects of the Bills, the Committet placed all the three Bills 
in category 'B' andi reoommended allocation of time to them as indicated below :;.-

(I) The Film lnduttry Worken Bill, 1964. 

(2) The Constitution (Amendment) Bill, 1964 (/menion of 
new arlide !6M) . 

ll houn. 
l hour. 

. 
(5) The lleplelelltation of the People (Amendment) Bill, 1964 I hour. 

(A'm~t of m:tion 14"). 

Recommendation 

5. The Committee recommend that the categorisation and allocation of time to Bill• 
as shown in para 4 a~ be agreed to by the HOUie. 

NEW DELHI; 
Nmwmbn 17, 1964. 
KMtil. 26, 1886 (Sda). 

HEMUJ. 
Aaing CJaoirman, 

Committee on Private JUmbers' 
Bills and Rtsolutior'U'. 




